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G.4.No.851/91 Ot. of decision: 15=6-1994

0 R D E R

Y As per the Hon'ble Sri A.8. Gorthi, Member (A) X

The relief claimed by the applicants is !Ep;l;j
a direction to give the applicants the revised scale of
pay of Rs.550-750 WeB.fs 1-11=B3 with ids consequential
Purther .revision in accordance with the recommendations

- of the 4th Pay Commission ﬂdfbar with Draughtsman Gr.l

in the Military Engiheering service (MES) for short).

2  The applicants are warking in MES, Visakhapatnam
as Superintendents‘E/M.Gr.II, 8/R Gr,11 and S.A.Gr.Il.
Their scale of pay initially was f5,425=700 which was
rgvisad on the recommendations of the 4th pay Commission
to R, 1400-2300. All the applicanis are Diploma holders
in Engineering and were directly recruited to the posts

of Superintendent Gr.II in the [ES.

3. Draughtsmen Gr.l in MES were also initially in

the pay scale of R, 425-700. The said sczle of pay was
revised to Rs. 550~750 because similarly situateé Draughtsmen
GE;I of CPWD were given the scale of 8,550~750 WeBafe
1-11=-83, Consequent fm the revision af pay scale u.e.f.
1-1=86, the pay scale of Draughtsman Gr.l went up to

Rs. 1600-2660, uhereas the applicants remained in the scale
of fs.1400-2300 only. The claim af the applicants for
parity with Draughtsman Gr.I is essentially on the ground
that the qualifications specified for both the categories

are same,
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Copy ﬁqf-
1% The Secretary to Govt. of India, Ministry of Defence, Union

of India, Hew Oslhi.

2. The Enginger-in-Chief, Army Head Quarters, New Delhi.
37 'The Chief Engineer,' Southern Command, Puna.
4, The Director General, Naval Project, Visakhapatnam.
5. The Chief Engineer, (Dry Dock), Visakhapatnam Zone, Visakha-
patnam.
6. One copy to Sri. K7S.R.Anjanéyulu, advocate, CAT, Hyd.
) 7/ One copy to Sri. N,V,Raghava, Reddy, Addl. CGSC, CAT, Hyd.
8. One spare copy. ' :
9. One copy to Library, CAT, Hyd.
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4. The respondents refuted the claim of the applicants
on the ground that there could be no comparison betueeh
thé applicants and:Draughtsman Gr.,I in the MES. We need
not go into the detalls oF the similarity or ‘dissimilarity
between the posts of Superintendent Gr:flrand Draughtsman Gr.l
‘because when same émpibyées similarly situated as the appli-~

. cants herein rapresantedétoqthe higher authorities, an assu=-
rance was given that the;propasaﬁ for revision of thé pay

scale of Supsrintendent Gr.I and Gr.Il were besing examingd

by the Ministry of Defence.

5. Sri K.S.R. Anjaneyulu, learned counsel for the

-

applicants has drawn our attention to judgement dt.,106-2-93

in 0,A,.687/92 on the file of.Ernakulam Bench of the Tribunal.
In that case the Tribumal took note of the stand taken by
. Smlmaran A .

the Chief Engineer, Stetion Command vide letter dt.6-8-92,

As it was evident that the authorities themselues were exami~
ning the proposal forirevisiun of the pay sﬁalé of the
applicants, the Tribunal disposed of the 0.8, (687/92) witho-
L direction to the respondents to expedite the consideration
of tha proposal at the appropriate level and to take final

decision in the matter in accordance with lay as expeditiously

as possible,

6. The applicants herein are similarly situated to thoss
in 0A.687/92, Accordingly, this OA is also disposed of with
a direction tg the respondents to take a.final decision

in the matter of reuiﬂ.oh of the pay scale of the applicants
as expeditiously as possible, The 0.4, is ordered accord-

ingly. No order as to costs,
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(T. Chandrasekhara Raefidy) ( A.B. Gorthi )
Member (2J)
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